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Supreme Court [3]

Nandi Infrastructure Corridor Enterprises Ltd. v. B. Gurappa Naidu, (Aravind Kumar and N.V.
Anjaria, JJ.), 2026 SCC OnLine SC 745

Narendra Singh v. State of M.P., (Aravind Kumar and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 746

Reliance Eminent Trading & Commercial (P) Ltd. v. DDA, (J.K. Maheshwari and A.S. Chandurkar,
J1.), 2026 SCC OnLine SC 744

Allahabad High Court [26]
Chandrawati Yadav v. Vikas Pathak, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 3333

Commiittee of Management of Managing Committee of Hidaytul Muslamin School v. State of U.P.,
(Siddharth Nandan, J.), 2026 SCC OnLine All 3336

Gangadhar v. Jhinku, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10277

Gaura Devi v. Vimla Prashad, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10279
Geeta v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 10289

Indramani v. Kaushal Kishor, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10270
Jane Alam v. State of U.P., (J.J. Munir and Sanjiv Kumar, JJ.), 2026 SCC OnLine All 3334

Krishna Surya v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC
OnLine All 10283

Om Prakash v. Rana Pratap Singh, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10276

Prabhat Kumar Agnihotri v. Harsh Kumar Mishra, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine
All 10281

Pratibha Singh v. Jai Singh Yadav, (Kshitij Shailendra, J.), 2024 SCC OnLine All 10286
Radhey Shyam v. Ramji Rai, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10272

Rajendra Prasad Singh v. Arch Construction, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary,
J1.), 2026 SCC OnLine All 3335

Saddam Husain v. State of U.P., (Siddhartha Varma and Syed Qamar Hasan Rizvi, JJ.), 2024 SCC
OnLine All 10284

Seema Yadav v. Ram Prakash, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10278

Shanti Devi v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 10290

Shasi Kant Anan v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 10287

Shiv Kumar v. Pawan Jaiswal, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10271
Subodh Kumar v. Ranju Devi, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10275

Suman v. Vedram, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10280

Suresh v. Ramdas, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10274

Sushil Kumar Singh v. Rajeev Kumar, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 10269

Sushil Yadav v. Shivani Yadav, (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 SCC OnLine
All 10285

Sushmita Singh v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 10288

Vidhottama Mishra v. Krisna Devi Mishra, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All
10282
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Vijay Kumar Maurya v. Mahendra Pratap Yadav, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine
All 10273

Bombay High Court [35]
Akash Chandan Naik v. State of Maharashtra, (Neeraj P. Dheote, J.), 2026 SCC OnLine Bom 2737
Alfred Fernandes v. State, (Ashish S. Chavan, J.), 2026 SCC OnLine Bom 2736

Amar Divakar Mishra v. State of Maharashtra, (Sarang V. Kotwal and Sandesh D. Patil, JJ.), 2026
SCC OnLine Bom 2740

Anil G. Karkhanis v. Kirloskar Press, (Manish Pitale, J.), 2022 SCC OnLine Bom 12118
Anil v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 2738

Atlas Steel v. Commr., (Nitin B. Suryawanshi and Vaishali Patil Jadhav, JJ.), 2026 SCC OnLine
Bom 2749

Avinash Prakashchandra Banait (Dr) v. Jyoti, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 2747

Azam Nasir Ansari v. State of Maharashtra, (Ravindra V. Ghuge and Gautam A. Ankhad, JJ.), 2025
SCC OnLine Bom 6461

Badri Kondu Chavhan v. State of Maharashtra, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.),
2026 SCC OnLine Bom 2752

Deepak Appasaheb Deshmukh v. Enforcement Directorate, (Revati Mohite Dere and Prithviraj K.
Chavan, JJ.), 2024 SCC OnLine Bom 6142

Dhanraj R. Mahale v. Kirloskar Oil Engines Ltd., (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC
OnLine Bom 2745

Ecstasy Realty (P) Ltd. v. Catalyst Trusteeship Ltd., (Gauri Godse, J.), 2026 SCC OnLine Bom 2744
Foseco India Ltd. Co. v. CIT, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 2743

Ganpat Tukaram Phad v. Reliance Industries Ltd., (Milind N. Jadhav, J.), 2025 SCC OnLine Bom
6462

Generic Engineering Construction & Projects Ltd. v. Maharashtra Maritime Board, (Sandeep V.
Marne, J.), 2026 SCC OnLine Bom 2733

High Court of Judicature at Bombay On Its Own Motion v. Nilesh C. Ojha, (Shree Chandrashekhar,
C.J. and M.S. Sonak, Ravindra V. Ghuge, A.S. Gadkari and B.P. Colabawalla, 1J.), 2025 SCC
OnLine Bom 6468

High Court of Judicature at Bombay On Its Own Motion v. Nilesh Ojha, (Shree Chandrashekhar, C.J.
and M.S. Sonak, Ravindra V. Ghuge, A.S. Gadkari and B.P. Colabawalla, JJ.), 2025 SCC OnLine
Bom 6466

Maharashtra Rajya Padvidhar Prathamik Shikshak Va Kendrapramukh Sabha v. State of
Maharashtra, (Shree Chandrashekhar and Manjusha Deshpande, JJ.), 2025 SCC OnLine Bom
6463

Manish v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom 2735

Phoolchand Ramlakhan Kewat v. Divisional Police Complaint Authority, (Ravindra V. Ghuge and
Gautam A. Ankhad, JJ.), 2025 SCC OnLine Bom 6456

Prakash Tekchand Upwanshi v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom
2734

Radha Satish Timblo v. Union of India, (Ashish S. Chavan, J.), 2026 SCC OnLine Bom 2741
Ramu v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine Bom 2754
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Reliance General Insurance Co.Ltd. v. Sachin Ramdas Ahire, (Shivkumar Dige, J.), 2025 SCC
OnLine Bom 6458

Sadhana Surendra Patel v. Nitin Gajanan Gaidhani, (N.J. Jamadar, J.), 2026 SCC OnLine Bom
2746

Sanchlal v. Janabai, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 2742
Saraswatibai v. Rameshwar, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 2748

Satish Salian v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.), 2025 SCC
OnLine Bom 6467

Satish v. State of Maharashtra, (Urmila Joshi Phalke and Nivedita P. Mehta, JJ.), 2026 SCC OnLine
Bom 2739

Sayyed Nuzhat Sultana Bahoyoddin v. State of Maharashtra, (Nitin B. Suryawanshi and Vaishali
Patil-Jadhav, JJ.), 2026 SCC OnLine Bom 2750

Union of India v. Amit Padmanabhan Swamy, (Shivkumar Dige, J.), 2025 SCC OnLine Bom 6459

University of Mumbai v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine
Bom 2751

Vasant Ganu Gole v. Bharati Sharan Khanna, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 2753

Vijaya Developer v. Bashir Ahmed Kadarbadshah Kazi, (M.M. Sathaye, J.), 2025 SCC OnLine Bom
6457

Yuvraj Bajrang Kamthe v. State of Maharashtra, (Ravindra V. Ghuge and Gautam A. Ankhad, JJ.),
2025 SCC OnLine Bom 6460

Calcutta High Court [49]
Abdul Suban Ali Khan v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 4296
Alhadi Saren v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4273

Ambika Prasad Bhakat & Bros v. State of W.B., (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.),
2025 SCC OnLine Cal 10926

Ambujaksha Mahanti v. Indian Institute of Management, (Rajasekhar Mantha and Ajay Kumar Gupta,
1J.), 2024 SCC OnLine Cal 12170

Anjuman Nesha Khatun v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4286
Arpita Debnath v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 4285
Badan Das, In re, (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2026 SCC OnLine Cal 4348

Balageria Central Coop. Bank Ltd. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine
Cal 4270

Balageria Central Coop. Bank Ltd. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine
Cal 4295

Bengal Solar Solutions v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 4297
Bhaskar Parui v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 4292
Chinmoy Dutta v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 4272

Dhirendra Nath Mondal v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4291
Dinabandhu Majee v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 4294

Dipak Kumar Sinha v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4274
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Haripada Roy v. State of W.B., (Rajarshi Bharadwaj and Reetobroto Kumar Mitra, JJ.), 2026 SCC
OnLine Cal 4349

Hindustan Cables Worker's Union v. Union of India, (Rajasekhar Mantha and Ajay Kumar Gupta,
JJ.), 2025 SCC OnLine Cal 10923

Indian Oil Corpn. Ltd. v. Vipul Anand Singh, (Rajasekhar Mantha and Supratim Bhattacharya, JJ.),
2023 SCC OnLine Cal 6757

Kamal Sk, In re, (Jay Sengupta, J.), 2026 SCC OnLine Cal 4267
Kaushik Chatterjee v. Biswarup Biswas, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 4264
Krishnadhan Ghosh v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4276

Lokenath Estate & Export (P) Ltd. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine
Cal 4284

Mohd. Yeamin Hoque v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 4288

Naresh Kumar & Co. v. Commr. of Service Tax, (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.),
2026 SCC OnLine Cal 4347

Parwez Alam Siddiqui v. National Green Tribunal, (Rajasekhar Mantha, J.), 2022 SCC OnLine Cal
4734

Pranay Khemka v. State of W.B., (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 4268
Purnima Mazumdar Mishra v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4287
Purnima Mondal v. Pinku Sona Ponda, (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4301
Rashmi Mohota v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 4283

Roy Enterprise v. Saktinagar Samabaya Krishi Unnayan Samity Ltd., (Hiranmay Bhattacharyya, J.),
2026 SCC OnLine Cal 4282

Sabita Hore v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4281
Sanjay Kumar Guha v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 4300
Saraju Samanta v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 4271

Sathi Sur v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4275

Satirani Mukherjee v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4278

SBI v. Anil Kumar Jain, (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2025 SCC OnLine Cal
10925

Shashthi Pada Rajak v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 4289
Shukdeb Manna v. Dr. Koteswara Rao, (Jay Sengupta, J.), 2026 SCC OnLine Cal 4265

Sk. Sirajul Islam v. State of W.B., (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2025 SCC OnLine
Cal 10924

Sonali Chowdhury Karmakar v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4299
Subhasis Mondal v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 4293
Sunil Karmakar v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4277

Susanta Mahata v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 4280
Ujjal Mahata v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 4279

Union of India v. W.B. Permanent Jute Workers Union, (Rajasekhar Mantha and Ajay Kumar Gupta,
JJ.), 2024 SCC OnLine Cal 12169

United Order & Supply Coop. Society Ltd. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC
OnLine Cal 4269
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Chhattisgarh Pramukh Lokayukta and Lokayukta (Conditions of Service) Rules, 2008 [Rule 8. Other
Post Retirement Benefits]

Chhattisgarh Pramukh Lokayukta and Lokayukta (Conditions of Service) Rules, 2008 [Rule 9.
Removal of difficulty]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Forms]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Preamble]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 1. Short title and
commencement]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 10. Form and
manner of making the payment]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 11. Issue of
Settlement Certificate]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 12. Transfer of
Proceedings]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 13. Appeal]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 2. Definitions]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 3. Constitution of
designated committee]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 4. Eligibility for
settlement]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 5. Form and
manner of Application]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 6. Procedure
Adopted for issuance of settlement order by the Designated Committee]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 7. Issue of
Settlement Order]
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Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 8. Determination of
Settlement amount]

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 9. Adjustment of
any payment made under the Relevant Acts and settlement of arrears of tax, interest and penalty,
if any]

Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025 [Preamble]
Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025 [Rule 1]
Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025 [Rule 2]
Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025 [Rule 3]
Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025 [Rule 4]
Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025 [Rule 5]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2025 [Preamble]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2025 [Rule 1]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2025 [Rule 2]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2025 [Rule 3]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Preamble]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 1]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 10]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 11]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 12]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 13]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 14]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 15]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 16]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 17]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 18]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 19]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 2]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 20]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 21]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 22]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 3]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 4]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 5]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 6]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 7]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule §]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 9]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Preamble]
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Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 1. Short title and commencement]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 10]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 11]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 12]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 13]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 14]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 15]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 16]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 17]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 18]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 19]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 2. Definitions]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 20]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 3]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 4]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 5]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 6]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 7]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 8]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Rule 9]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Schedule 1]

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha
Punarnirdharan) Niyam, 2025 [Schedule 2]
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Madhya Pradesh Vritti Kar Niyam, 1995 [Forms]

Madhya Pradesh Vritti Kar Niyam, 1995 [Preamble]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 1. Short title]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 10. Shifting of place of work]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 11. Furnishing of returns and payment of tax by
employer]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 12. Furnishing of return and payment of tax by
registered persons]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 13. Deduction of tax by employers from the salaries
and wages]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 14. Employer to keep account of deduction of tax from
the salary of the employees]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 15. Method of payment]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 16. Reconciliation of payment]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 17. Notice under Section 8(4), 8(5), 9(3), 10(4) or 13]
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 18. Notice under Sections 11(3), 11(4) and 16]
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 19. Order of assessment]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 2. Definitions]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 20. Notice of demand]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 21. Appeal]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 22. Order sanctioning refund of tax]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 23. Authority sanctioning prosecution]
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 24. Order accepting composition money|

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 25. Restrictions and conditions subject to which
powers may be delegated by the Profession Tax Commissioner under sub-section (2) of Section
20]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 26. Service of Notices]
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 3. Grant of certificate of registration]
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 4. Amendment of certificate of registration]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 5. Intimation regarding cessation of liability to pay
tax]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 6. Cancellation of certificate]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 7. Exhibition of certificate]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 8. Issue of a duplicate copy of certificate]

Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 9. Certificate to be furnished by an employee to his
employer]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Forms]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Preamble]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 1. Short title and commencement]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 10. Nomination]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 11. Manner of election]
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Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 12. Ballot box]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 13. Ballot boxes to be sealed before
commencement of Poll]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 14. Recording of votes etc.]
Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 15. Result of election]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 16. Immediately after the meeting
the Presiding Officer shall]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 17. Custody of Election Papers]
Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 2. Definitions]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 3. Determination of number of
members from Urban and Rural Areas]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 4. Meeting for election of the
Members]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 5. List of elected members]
Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 6. Identify of elected members]
Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 7. Election to be held separately]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 8. Appointment of Presiding
Officer]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 9. Meeting for election]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Preamble]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 1. Short Title & Commencement]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 10. Notice of the Meetings]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 11. Quorum]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 12. Functions of the Sub-Committee]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 13. Minutes of the Meeting]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 2. Definitions]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 3. Constitution of Sub-Committee and
its Composition]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 4. Number of Members]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 5. Presiding Officer]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 6. Secretary]
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Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 7. Co-option]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 8. Term of the Sub-Committee]

Madhya Pradesh Zila Yojana Sub-Committees (Composition, functions, terms of member and
procedure for the conduct of Business) Rules, 1995 [Rule 9. Holding of Meetings]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Preamble]
Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 1. Short Title]
Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 2. Definition]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 3. Admissibility of
Travelling Allowance and Daily Allowance to nominated unofficial members and experts]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 4. Bill]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 5. Claim for
Allowance]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 6. Fund]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 7. Removal of
difficulties]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Forms]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Preamble]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 1. Short title and
commencement]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 10. Furnishing of
returns]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 11. Filing of
annual return and tax audit report]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 12. Assessment]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 13. Appeal]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 14. Recovery of
tax, interest, penalty and other dues]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 15. Levy of
penalty]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 16. Delegation of
powers and duties]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 17. Maintenance
of accounts by a Cinema Hall]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 18. Maintenance
of accounts by a Cable operator]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 19. Maintenance
of accounts by a DTH service provider]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 2. Definitions]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 20. Maintenance
of accounts by a Telecom operator]
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Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 21. Maintenance
of records in electronic form]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 3. Incidence of
tax]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 4. Levy of tax]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 5. Power to
exempt]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 6. Registration]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 7. Grant of
registration certificate]

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 8. Cancellation of
registration]|

Madhya Pradesh Municipal (Entertainment and Amusement) Tax Rules, 2018 [Rule 9. Payment of
tax]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Preamble]
Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 1. Short Title]
Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 2. Definition]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 3. Admissibility of
Travelling Allowance and Daily Allowance to nominated unofficial members and experts]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 4. Bill]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 5. Claim for
Allowance]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 6. Fund]

Madhya Pradesh Zila Yoajana Samiti (Travelling Allowance) Rules, 1995 [Rule 7. Removal of
difficulties]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Forms]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Preamble]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 1. Short title and commencement]
Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 10. Nomination]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 11. Manner of election]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 12. Ballot box]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 13. Ballot boxes to be sealed before
commencement of Poll]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 14. Recording of votes etc]
Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 15. Result of election]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 16. Record of election papers]
Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 17. Custody of Election Papers]
Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 2. Definitions]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 3. Determination of number of
members from Urban and Rural Areas]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 4. Meeting for election of the
Members]
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Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 5. List of elected members]
Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 6. Identify of elected members]
Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 7. Election to be held separately]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 8. Appointment of Presiding
Officer]

Madhya Pradesh Zila Yojna Samiti Nirvachan Niyam, 1995 [Rule 9. Meeting for election]
Madhya Pradesh Heritage Liquor Rules, 2023 [Preamble]

Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 1. Short title, application, and commencement]
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 10. Miscellaneous]

Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 11. Categories of Licenses/Forms]
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 2. Definitions]

Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 3]

Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 4. Bottling of Heritage Liquor]

Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 5. Registration of Labels]

Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 6. Transport and Sale of Heritage Liquor]
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 6-A. Permissible wastages]

Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 7. Export of Heritage Liquor]

Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 8. All licensees to obtain Transport Permit]
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 9. Penalties]

Madhya Pradesh Heritage Liquor Rules, 2023 [Schedule A]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Forms]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Preamble]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 1. Short title and commencement]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 10. Statement under Section 9(8)]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 11. Accounts of the Fund]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 12. Annual statement of accounts]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 13. Budget of Board]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 14. Additional Expenditure]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 15. Mode of payment from fund]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 16. Additional powers of Inspector]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 17. Strength of staff etc.]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 18. Classification, scales of pay, etc]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 19. Method of recruitment]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 2. Definitions]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 20. Appointment to the service]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 21. Conditions of eligibility of direct
recruitment]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 22. Finality of Welfare
Commissioner&apos;s decision]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 23. Disqualification]
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Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 24. Competitive Examination]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 25. Selection]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 26. Reservation for Scheduled Castes and
Scheduled Tribes]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 27. List of qualified candidates]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 28. Eligibility for promotion]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 29. Probation]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 3. Payment of fines and unpaid
accumulations]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 30. Control of Board over staff]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 31. Enquiry Under Section 19]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 32. Limitation of expenditure]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 33. Register of unclaimed wages and fines]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 34. Interpretation]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 4. Notice for payments due]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 5. Number of members to be nominated]
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 5-1. Allowances to Chairman and members]|
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 7. Conduct of business by Board]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 8. Constitution of Committees]

Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 9. Particulars to be incorporated in the notice
under Section 8(3)]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Forms]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Preamble]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 1. Short title, extent and
commencement]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 10. Provision of Plots/Houses
for the members of Economically Weaker Sections and Low-Income Group in the Colonies]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 11. Policy for sale of
plots/residential units reserved for members of the economically weaker section and lower income
group]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 12. Computation of price of
plots/residential units reserved for members of the economically weaker section and lower income
group]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 13. Mortgage of plot,
building or flat]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 14. Cost of Internal
Development]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 15. Permission to develop
colony]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 16. Permission for building
construction in colony]
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Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 17. Time period for
completion of internal development works]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 18. Release of mortgaged
properties]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 19. Completion of internal
development works]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 2. Definitions]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 20. Action against violation
of permission]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 21. Publication of list of
Colonies]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 22. Action against
development of unauthorised colonies]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 23. Preparation of plan for
providing civic infrastructure in the unauthorised colonies came into existence before the cut-off
date]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 24. Development works in
unauthorised colonies]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 25. Grant of building
permissions in unauthorised colonies]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 26. Offences and
punishment]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 27. Interpretation]
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 28. Repeal]
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 3. Registration of Colonizer]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 4. Fee for registration and
renewal |

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 5. Disqualifications for
Registration]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 6. Record of registration]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 7. Cancellation of registration
certificate]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 8. Application for
Development of Colony and Permission Fee]

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 9. No objection certificate to
be obtained]

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 (1) [Preamble]

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 (1) [Rule 1. Short title and
commencement]

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 (1) [Rule 2]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 [Preamble]

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 [Rule 1. Short title and
commencement]
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Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 [Rule 2]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Preamble]

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 1. Short title and
commencement]

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 10]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 11]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 12]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 13]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 14]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 15]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 16]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 17]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 18]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 19]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 2]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 3]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 4]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 5]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 6]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 7]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 8]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 9]

Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita
Niyam, 2022 [Preamble]

Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita
Niyam, 2022 [Rule 1. Short tile and commencement]

Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita
Niyam, 2022 [Rule 2. Definitions]

Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita
Niyam, 2022 [Rule 3. Allocation of work]

Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita
Niyam, 2022 [Rule 4. Cases to be heard and disposed of by Full Bench]

Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita
Niyam, 2022 [Rule 5. Motion hearing by Single Member Bench]

Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita
Niyam, 2022 [Rule 6. Reference to the President by division Bench]

Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita
Niyam, 2022 [Rule 7. Nomination of third member in the event of a difference of opinion]

Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita
Niyam, 2022 [Rule 8. Hearing through authenticated web link]

Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita
Niyam, 2022 [Rule 9. Repeal and Saving]
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Madhya Pradesh Goods and Services Tax Rules, 2017 [Forms]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Preamble]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 1. Short title, extent and commencement]|
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 10. Issue of registration certificate]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 11. Separate registration for multiple
business verticals within a State or a Union territory]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 12. Grant of registration to persons
required to deduct tax at source or to collect tax at source]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 13. Grant of registration to non-resident
taxable person]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 14. Grant of registration to a person
supplying online information and database access or retrieval services from a place outside India
to a non-taxable online recipient]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 15. Extension in period of operation by
casual taxable person and non-resident taxable person]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 16. Suo moto registration]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 17. Assignment of Unique Identity
Number to certain special entities]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 18. Display of registration certificate and
Goods and Services Tax Identification Number on the name board]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 19. Amendment of registration]
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 2. Definitions]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 20. Application for cancellation of
registration]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 21. Registration to be cancelled in certain
cases]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 22. Cancellation of registration]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 23. Revocation of cancellation of
registration]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 24. Migration of persons registered under
the existing law]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 25. Physical verification of business
premises in certain cases]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 26. Method of authentication]
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 3. Intimation for composition levy]
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 4. Effective date for composition levy]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 5. Conditions and restrictions for
composition levy]

Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 6. Validity of composition levy]
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 7. Rate of tax of the composition levy]
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 8. Application for registration]
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Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 9. Verification of the application and
approval]

Madhya Pradesh Foreign Liquor Rules, 1996 [Forms]

Madhya Pradesh Foreign Liquor Rules, 1996 [Preamble]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 1. Short title, application and commencement]
Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 10. Import of Foreign Liquor]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 11. Intimation on arrival of the consignment]
Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 12. Export of Foreign Liquor]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 13. Securing the Verification Report]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 14. Transport of Foreign Liquor and Spirit/E.N.A.
for the Manufacture of Foreign Liquor]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 15. Procurement of Spirit/E.N.A. for the
Manufacture of Foreign Liquor]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 16. Permissible Limits of Loses]
Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 17. Storage, Racking, Reduction Losses]
Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 18. Miscellaneous]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 19. Penalties]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 2. Definitions]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 20. Taking Security from F.L. 2 and F.L.. 3
licensees]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 21. Repeal]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 3. Grant of License for Manufacture and Bottling
of Foreign Liquor]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 4. Manufacture and bottling of foreign liquor
under Franchise arrangement]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 5. Procurement of Spirit and Storage thereof]
Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 6. Quality Control]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 7. Bottling of Foreign Liquor]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 8. Sale of Foreign Liquor]

Madhya Pradesh Foreign Liquor Rules, 1996 [Rule 9. Registration of Labels]

Madhya Pradesh Country Spirit Rules, 1995 [Forms]

Madhya Pradesh Country Spirit Rules, 1995 [Preamble]

Madhya Pradesh Country Spirit Rules, 1995 [Rule 1. Short title, Scope and Commencement]
Madhya Pradesh Country Spirit Rules, 1995 [Rule 10. Permissible Wastages]

Madhya Pradesh Country Spirit Rules, 1995 [Rule 11]

Madhya Pradesh Country Spirit Rules, 1995 [Rule 12. Penalties]

Madhya Pradesh Country Spirit Rules, 1995 [Rule 13. Disposal of the Balances and the Warehouse
Plant]

Madhya Pradesh Country Spirit Rules, 1995 [Rule 14. Repeal]
Madhya Pradesh Country Spirit Rules, 1995 [Rule 2. Definitions]
Madhya Pradesh Country Spirit Rules, 1995 [Rule 3. Grant of Licence]
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Madhya Pradesh Country Spirit Rules, 1995 [Rule 3-A. Manufacture of Country Spirit for export]
Madhya Pradesh Country Spirit Rules, 1995 [Rule 4. Manufacture and Bottling]
Madhya Pradesh Country Spirit Rules, 1995 [Rule 5. Supply]

Madhya Pradesh Country Spirit Rules, 1995 [Rule 6. Transport]

Madhya Pradesh Country Spirit Rules, 1995 [Rule 7. Import]

Madhya Pradesh Country Spirit Rules, 1995 [Rule 8. Export]

Madhya Pradesh Country Spirit Rules, 1995 [Rule 9. Sale]

Madhya Pradesh Distillery Rules, 1995 [Forms]

Madhya Pradesh Distillery Rules, 1995 [Preamble]

Madhya Pradesh Distillery Rules, 1995 [Rule 1. Short title, scope and commencement]
Madhya Pradesh Distillery Rules, 1995 [Rule 2. Definitions]

Madhya Pradesh Distillery Rules, 1995 [Rule 3. Grant of Licence]

Madhya Pradesh Distillery Rules, 1995 [Rule 4. Manufacture, Working & Control]
Madhya Pradesh Distillery Rules, 1995 [Rule 5. Recovery of Alcohol]

Madhya Pradesh Distillery Rules, 1995 [Rule 6. Issue of spirit, margin of deviation and permissible
limits of wastage]

Madhya Pradesh Distillery Rules, 1995 [Rule 7]

Madhya Pradesh Distillery Rules, 1995 [Rule 8. Penalties]

Madhya Pradesh Distillery Rules, 1995 [Rule 9. Repeal]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Forms]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Preamble]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 1. Short title and commencement]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 10. Handing over of impounded cow-
progeny]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 11. Levy of Charges]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 12. Economic rehabilitation Scheme]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 13. Repeal and Savings]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 2. Definition]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 3. Grant of Transit Permit]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 4. Power of Inspection]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 5. Confiscation by District Magistrate]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 6. Manner of Appeal]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 7. Fee]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 8. Feeding and Maintenance]

Madhya Pradesh Govansh Vadh Pratishedh Rules, 2012 [Rule 9. Aid and Grant to Institution]

Madhya Pradesh Special Liquor Rules, 2024 [Forms]

Madhya Pradesh Special Liquor Rules, 2024 [Preamble]

Madhya Pradesh Special Liquor Rules, 2024 [Rule 1. Short title, application and commencement]|

Madhya Pradesh Special Liquor Rules, 2024 [Rule 10. Securing the verification report]
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Madhya Pradesh Special Liquor Rules, 2024 [Rule 11. Procedure for the transportation of Special

Liquor, E.N.A., etc]

Madhya Pradesh Special Liquor Rules, 2024 [Rule 12. Procurement of rectified spirit/E.N.A. for

manufacturing of special liquors]

Madhya Pradesh Special Liquor Rules, 2024 [Rule 13. Permissible limits of losses]
Madhya Pradesh Special Liquor Rules, 2024 [Rule 14. Losses in storage, raking and reduction]

Madhya Pradesh Special Liquor Rules, 2024 [Rule 15. Miscellaneous]
Madhya Pradesh Special Liquor Rules, 2024 [Rule 16. Penalties]

Madhya Pradesh Special Liquor Rules, 2024 [Rule 17. Procedures of e-Abkari system]

Madhya Pradesh Special Liquor Rules, 2024 [Rule 2. Definitions]

Madhya Pradesh Special Liquor Rules, 2024 [Rule 3. Grant of licence for manufacture of special

liquor]

Madhya Pradesh Special Liquor Rules, 2024 [Rule 4. Procurement and storage of special liquor and

Rectified Spirit/Extra Neutral Alcohol (E.N.A.)]
Madhya Pradesh Special Liquor Rules, 2024 [Rule 5. Quality Control]
Madhya Pradesh Special Liquor Rules, 2024 [Rule 6. Sale of special liquor]
Madhya Pradesh Special Liquor Rules, 2024 [Rule 7. Import of Special Liquor]

Madhya Pradesh Special Liquor Rules, 2024 [Rule 8. Intimation of arrival of the consignment]

Madhya Pradesh Special Liquor Rules, 2024 [Rule 9. Export of special liquor]
Madhya Pradesh Special Liquor Rules, 2024 [Schedule A]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Preamble]

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 1. Short title and

commencement]

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 10]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 11]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 12]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 13]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 14]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 15]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 16]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 17]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 18]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 19]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 2]

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 20]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 21]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 22]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 23]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 24]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 25]
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Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 26]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 27]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 28]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 29]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 3]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 30]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 31]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 32]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 33]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 34]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 35]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 36]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 37]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 38]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 39]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 4]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 40]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 41]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 42]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 43]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 44]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 45]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 46]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 47]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 48]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 49]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 5]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 50]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 6]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 7]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 8]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 9]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Preamble]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 1]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 10]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 11]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 12]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 13]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 14]

© EBC Publishing Pvt Ltd

- 88 -


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003424607

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 15]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 16]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 17]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 18]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 19]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 2]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 20]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 21]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 22]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 3]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 4]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 5]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 6]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 7]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 8]
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 9]
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Forms]
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Madhya Pradesh Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Preamble]
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